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Setting up of Telephone Industry 

27.t6. SHRI R.P. DAS: Will 
the Minister of COMMUNICA-
TIONS b~ pleased to state: 

(a) is there any proposal to set 
up any telephone industry in the 
country keeping in view the need to 
manufacture international standard 
instruments so that we need fiot 
enter inro any collaboration ; 

(b) if so, when aud the details 
thereof : and 

(c) if not, lhe rea8ons thereof ? 

THE MINISTER OF STATE IN 
THE MIN{STRY OF COMMU-
NICATIONS (SHRl YOGENDRA 
MAKWANA) : (al to (c). T here 
is no proposal at present for setting 
up manufacture of telephone instru-
ments of international standard 
with indigenous know-how. 

T he manufacture of telephone instru-
ments to international standards is 
quality and precision oriented. Keeping 
in view the economies and the large 
volume of projuction, it is necessary 
to i .1troduce manufacturing pro-
cesses, .which would eosu1e consis-
tency in the quality of piece-parts 
and sub-assemblies and the tele-
phone i ~1struments itself. A large 
volume of manufacture of precision 
items can best be ach·ev~d with the 
help of foreign collahoration after 
selecting a proven model of tele- · 
phone imtrument suitable for use in 
the Indian net work and conditions. 

Rail-cum-Road· Bridge on River 
Damodar 

2747. SHRI SATYAGOPAL 
MISRA : Will the Minister of 
ENERGY be pleased to state: ' 

(a) whether his Ministry. have 
taken up w:th the Railway Minister 
and Planning Commission the matter 
of construction of a railway-cum-road 
bridge on the river Damodar ; and 

(b) what are the reasons for the 
delay ? 

THE MINIS l ER OF STATE IN 
THE MINlSTRY OF ENERGY 
(SHRJ VIKRAJ\1 MAHAJAN) : 
(a) and (b). In connection with 
Damodar Valley Corporation's pro-
posed thermal power station at Mejia 
(3x2 l0 l\1W), a rail-link between 
Raniganj and Bankura including a 
rJil-bridge over Dam0dar River ]s 
required for transportation of coal · 
and heavy materia1s . 1 be question of 
construction of this rail-link was 
taken up by the Central Electricity 
Authority with the Ministry of Rail-
ways in July, 1980. The Railways had 
replied in March, 1981 that there was 
no sanctioned p roposal for the above 
link. The que tion of sharing of cost 
of this rail-link is presently under 
consideration. 
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